IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDcZRABAD BENCH

AT HYDERABAD

0.A.No,208 OF 1996, OATE OF ORDER:28-8-1998.

» . Batween:

- o——— ——

1. Geological Survey of India,
Employees Association(822),
rep., by its Sscretary General,
P.C.Rama Krishnayya..

2- G.Shibulalt
3. S.38shi Kumar.
4, G.Govinda fjulu, ' .o APPLICANTS

AND
1. The Secretary, Ministry of Mines,

Government of India, New Elhi.

2. Director General, Geclogical Survey
of India, Chourinrga Llane,
Calcutta-700 D16.

3. Deputy Directeor {eneral,

- Southern FRegion, Gological <rvey
of India, G.5.I.Complex, Bandlaguda,
Hyderabad-500 068. '

.. Rgspondents

- COUNSEL FOR THE APPLICANT :: Mr.P. Guru Murthy
COUNSEL FOR THE RESPONDENTS:: Mr,V.Rajeshuara Rao
CORAM:

THE HON'BLE SRI R.RANGARAJAN,MEMBER (ADMN)
AND

THE HON'BLE SRI B.5.JAI PARAMESHUAR,MEMBER(JUDL)

: DRDE R:
ORAL ORDER(AS PER HON'BLE SRI 8.5.3A1 PARAMESHWAR,MEMBER(A) )

Heard Mr.P.Guru Murthy for the Asplicant and

{ﬂéﬁﬂjﬁ§j§§§§ég§‘§§§§}ror the Respondents.
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2. The applicant No.1 is the Association of the
Employeas of Geological Survey of India. Applicants 2 to
4 are working as Technical Dperaturskin different discip-
lines, under Respondent No.3. "The applicants submitted a
representation dated:10-12-18%5 tc the Respondents 2 and 3
to coﬁsider their greivances uhich was detailed in an
earlier rapresentation dated:5-7-1995, Since the repre-
sentations dated:10-12-1995 and 5-7-1995 were not consi-
gered, the applicahts have filed this 0A praying for a
dirsction to the respondents to consider ths g@ﬁgesenta_
gion for fixing up their pey in the scals of pay of Rs,975/-

. =»1540/- &s done in the case of ons Sri Bhagauat Behara

and Sri Balaram Bal, Technical Operators(Geology).

3. The respondents have to take a decision on the
represéntations dated:5-7-1995% and 10-12~1995, Infact,

the applicants pray for a direction to the respondesnts to
consider their representations, hence we issue the following

direction.

" The respondents 2 and 3 are hereby directed to
consider the repreaantatiohs dated:5-7-1995 and
10é12-19§5 of the applicants and send a suitable
reply to them within four months from the date

of receipt of a copy of this Order.”

4. With the above direction, the CA is disposed of.

No order as to coats.
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Dated:this the 28th day of ALGUST,1998
DIctated to steno in the OPan CIURT Jf
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1% The Secretary, Ministfy of Mines, Gavernment ﬁf India, New Oelhi.

2. The Diractar General, Geelegical Survsy of India, Cheuringa Lana,
Calcuttae. . ' .

3y The Daputy Directer Geéneral, Seuthsrn Regien, Géalﬁgical Survey
gf Insia,,S:SﬁIiComplax,.BandlagudQ;,Hydmrabadsz

| 4, Ona copy te MrsP.Guru Murthy, Advecate, CAT., Hyd's

5. One wpy te mrViRajsbuara Rad, Addd%Cast., CAT., Hyd.

67 One copy to HBSIF M(3), CAT., Hycl

77 One cepy te Dif.(A), CAT., Hyd.

8. One duplicats Capff |
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